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INVITATION FOR EXPRESSION OF INTEREST FOR 

MIS ARS Energy Private Limited 
OPERATING IN THE POWER SECTOR AT CHENNAI 

(Under Regulotlon 36A (1) of the lnsolvoncy and Bankruptcy Board of lndla (Insolvency Resolution Process for 

1 

2 

t 3 

4 

~ 

5 

6 

7 

8 

9 

10 

11 

12 

13 

14 

15 

16 

17 

Corpornte Porsons) Rogulatlons, 2016) 

RELEVANT PARTICULARS 

Noma of Iha corporate debtor along with PAN & MIS ARS Energy Private Limited 
PAN: AAACA5351P CINI LLP No, 
CIN: U40100TN1990PTC032178 

Address of the registered office 
Regd. Off.: 207, Eguvarpalayam y,~lage,. . 
Gummldipondi, Tiruvallur, Gumm1d1pund1, Tamil 

-- Nadu, India, 601201 
URL of website Not available 

Details of place where majority of fixed assets 
The plant is located at the above address in 
Chennai. CD also owns a huge land parcel as part of 

are located 
the plant as well as outside. 
60 MW Thermal Power Plant located in 

Installed capacity of main products/ services 
approximately 63 acres of freehold land parcel. CD 
also owns another approximately 15 acres of. 
freehold land parcel in Kannambakkam, Tamil Nadu 

Quantity and value of main products/ services Plant of CD was shut down in March 2022 
sold in last financial vear 
Number of employees/ workmen 8 Nos. Emplovees/ Workers . 

Details are available with Resolution Professional. 

Further details including lists of creditors are Kindly contact clrp.arsenergy@gmail.com and 
available at URL: in arsenerg:i{ @gwc.com 

The resolution applicants must be eligible under 
Section 29A of the Insolvency and Bankruptcy Code, 

Eligibility for resolution applicants under section 2016. Details can be sought by emailing-
25(2)(h) of the Code is available at URL: cirp.arsenergy@gmail.com and 

in arsenerg:i{ @gwc.com 

Last date for receipt of expression of interest 3rd October 2025 

Date of issue of provisional list of prospective 8th October 2025 
resolution applicants 
Last date for submission of objections to 13th October 2025 I orovisional list 
Date of issue of final list of prospective resolution 

23rd October 2025 
aoolicants 
Date of issue of information memorandum, 
evaluation matrix and request for resolution plans 9th October 2025 
to prosoective resolution applicants 1 
Last date for submission of resolution plans 8th November 2025 I 

Email id to submit EOI (mandatory) 
cirp.arsenergy@gmail.com and 
in arsenergv @owe.com I 

Details of the corporate debtor's registration Not Applicable I status as MSME 

Smt. Ra~eshwari 
Resolution Professional of ARS Energy Private Limited 

IBBI Registration No. IBBI/IPA-002/IP-N00306/2017-18/10864 
RP Office Address: C-006, Pioneer Paradise, 

24th Main Road, 7th Phase, JP Nagar, Bangalore - 560078 
Date: 15th September 2025 / Place: Bengaluru 

. For ARS E~~y ~ ltd 

RamanathaQ~hwarl . 
lnllrim RtlOlution Professional 

IP,_., No.1881/lPA-002/IP-N 00306J2017-18/10864 
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saRbajeet K sen

Themidcap segment of the
equitymarket continues to
command investors’ attention.
Midcap funds recorded inflows
of ~5,330 crore inAugust 2025
— the highest ever in a single
month, according to the
Association ofMutual Funds
in India (Amfi).
“Inflows inmidcap funds

havebeenveryconsistent at
around8-9per centof total
equitynet inflowover thepast
four tofiveyears. InAugust, it
wasevenhigherat around
11per cent.This clearly shows
the increasedconvictionand
maturityof investors around
this category,whichhas strong
earningsgrowthpotential over
themediumterm,” says
Ankit Jain, senior fundman-
ager,MiraeAsset Investment
Managers (India).
Midcapschemes investat

least65percentof their corpus
incompanies rankedbetween
the101stand250thbymarket
capitalisation.AsofAugust 31,

2025, a totalof67midcap
schemesmanagedassets
worth~4.44trillion.

Rewardingover longterm
Whilehighinflowsduring
periodsofuncertaintymay
appearcounter-intuitive, itmay
reflect investors’maturityand
willingness to takecalculated
risks. “Webelieveuncertain
timesofferbetteropportunities
to investandreapthebenefitsof
futurestability,” saysKirtiDalvi,
equity fundmanager,Mahindra
ManulifeMutualFund.

Growthpotential
Astheeconomyexpands,many
midcapfirmsevolve into large
companieswithstrongerbalance
sheetsandprovenearnings track
records.Manysectoral leaders
belongtothissegment. “There is
growingbelief that today’smid-
capcompaniesare tomorrow’s
large-caps,whichmakestheseg-
mentaspirational,” saysVishal
Dhawan, founderandchief
executiveofficer,PlanAhead
WealthAdvisors.

“The Indianeconomy’s
growthpath,alongwithrising
percapita income,offersa space
formanyemergingbusinesses to
growrelatively faster,withvis-
ibilityof sustaining thatper-
formance in thenear future,”
saysDalvi.

Valuationsoffercomfort
The recentmarket correction
has brought downvaluations to
levels better suited for entry.
“With thepast one year of time
correction, valuationshave
becomemuchmore attractive,
fromaround 35x price-to-earn-
ings (P/E) in September 2024 to
28x,which is around 15 per cent
premium to thehistorical aver-
age. This is quite reasonable in
the context of decent future
earnings growthpotential,”
says Jain.
“Valuationpremiumof the

mid-cap indexvis-à-vis the
large-cap indexhascorrected
fromJuly2024 toJuly2025,

offeringsomevaluationcomfort
—especiallyconsidering
midcapearningsarecurrently
growingat 14-16percent, com-
pared to6-8percent for large
caps,” saysDalvi.

Volatilityremainsarisk
Midcapsarepronetosharper
declines thanlarge-caps infall-
ingmarkets. “Thedownside is
highervolatilityandriskofsharp
drawdowns,withhistoryshow-
ingpeak-to-troughdeclinesof
40-50percent inbearmarkets.
Domesticsystematic investment
plan(SIP) inflowsare likely to
remainstrongandprovidestabil-
ity,butgeopoliticaleventsand
globalshockscouldcreatevola-
tility,giventhehighersensitivity
ofmid-capscomparedto large-
caps,”saysDhawan.

Suitable forrisktakers
Midcapfundsaresuitedfor
investorswithahigherriskappe-
titeandlongerhorizons.
“Midcapfundsshouldbe
avoidedbythosewithshorter
horizonsor lowtolerancefor
volatility. Ideally,a long invest-
menthorizonofat least 10years
is recommended.Atypical
equityportfoliocancarryabout
20percent inmid-caps,with
aggressive investorsgoingupto
40percentwhenvaluationsare
lower,”saysDhawan.
Multicap,flexicap,andhybrid

schemesalreadyprovidesome
midcapexposure. Investors
shouldfactor inthisoverlap
beforecommittingtoadedicated
mid-capfund. InvestviaSIPs
tomanagevolatility.
vvvvvvvvvvvvvvvvvvvvvvvv
Thewriter isaGurugram-based
independent journalist

your
money

Midcap fundS

People whomissed Tuesday’s
extended deadline to file income
tax returns (ITR) for assessment
year 2025-26 can still do it by
paying late fees and penalties.
The income tax department

will allow people to file “belated
return” until December 31.
According to the Central Board
of Direct Taxes (CBDT), this can
be done at the department’s

portal by selecting the
appropriate assessment year
and choosing “belated”.

Penaltiesandinterest
Filing taxes after the deadline
attracts a late fee: ~1,000 if total
income is up to ~5 lakh; ~5,000
if income exceeds ~5 lakh.
“This penalty is levied even if

your taxes are fully deducted at

source,” saidNiyati Shah, a char-
tered accountant and vertical
head of personal tax at 1 Finance.
Besides the penalty, interest

may apply under Sections 234A,
234B and 234C onunpaid taxes.

Experts saypeoplefiling
‘belated’ taxesmust:
nMatchpre-filleddata
withForm26ASandAIS

nPay any pending self-asses-
sment tax before filing
nValidate bank details for refunds
nE-verify ITRwithin 30 days
of filing

Andwhatifyoualsomissthe
December31deadline?
AfterDecember, taxpayerscan
request “condonationofdelay”on
theCBDTportal tofill the ITR.

Invest amid valuation
comfort, robust earnings
growth prospects

Readfull reporthere:mybs.in/2eq8EZb Compiled by Amit KumAr
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Youmay still file tax returns after Sept 16 deadline:Here’s how

Strong long-term
track record
Period Category average returns (%)
YTD 1.7
1-year -2.6
3-year 20.8
5-year 25.3
10-year 16.4
Returns are for direct plans. Above
one-year returns are annualised.
Source: PBCS.in

Metrofindsnewspring
in its step afterGSTcut
Tax tweaks, fresh launches give footwearmajor a leg up on rivals
Ram PRasad sahu
Mumbai, 17 September

The stock of the largest listed foot-
wearplayer,MetroBrands,hasout-
performed peers, gaining nearly
17 per cent over the pastmonth to
close at ~1,319.75 onWednesdayon
the BSE. In comparison, the aver-
age return for large listed peers in
the sector during this period stood
at around 7 per cent. The gains for
Metro Brands came on the back of
changes in goods and services
tax (GST), new launches, and
expectations of margin improve-
mentgoing forward.
Akey trigger for the stock is the

revisioninGSTrates.WhiletheGST
rate for products priced above
~2,500 remains at 18 per cent, the
rateforfootwearpricedupto~2,500
has been cut to 5 per cent. Pre-
viously, the ratewas 12 per cent for
products priced up to ~1,000 and
18percent for thoseabove~1,000.
Metro Brands derives about

40 per cent of its sales from prod-
ucts pricedbelow~2,500.Analysts
at Kotak Securities, led by Umang
Mehta, expect organisedplayers to
gain volume share from the unor-
ganised segment at economyprice
points through price cuts. At pre-
mium price points, they expect
relatively lowerpriceelasticity.
Emkay Global Financial

Services projects a 3 per cent
increase inrevenueandanoperat-
ingleverage-drivenbenefitof7per
cent at the operating profit level,
assumingdemandelasticityof0.8x
and full pass-through of the tax
benefit to consumers.
Further, the GST reduction

strengthensprospectsforthevalue-
focusedWalkway format, which is
expected todeliver a sharper value
propositionandacceleratetheshift
from unorganised channels, note
analysts at the brokerage led by
Devanshu Bansal. Emkay has a
‘buy’ rating on the stock with a
targetpriceof~1,475.
Additional revenue and profit

driversincludethelaunchofCross-

overinthepremiumrange(~4,490–
6,990) and the rollout of the com-
pany’s own outlet-store format,
Shoe Depot, in select markets
aimed at discount-seeking cus-
tomers.ShoeDepotretailsin-house
brands (Metro, Mochi), exclusive
brands(Crocs,FitFlop,Fila),aswell
asoutsidebrands (Puma).
Despite these positives, the

Street will watch closely for signs
of a demand revival in the sector,
which has been sluggish across
brands and formats for the past
twoyears.MotilalOswalnotesthat
performance in July and August
was further hit byheavy rains and

sales cannibalisation from
multiplestoreopeningswithinthe
same micro-markets, leading to
fragmenteddemand.
Metro and Mochi are seeing

store-level sales cannibalisation,
keeping overall sales stable
but likely pressuring profitability
due to higher overheads. High-
street formatscontinue tooutper-
form malls on productivity,
supported by repeat sales and
impulse buying.
However, overall market

momentum remains subdued.
Storemanagersremaincautiously
optimisticthattheGSTcutandthe
early onset of the festival season
will liftdemand,sayanalystsat the
brokerage ledbyAdityaBansal.
The analysts expect a subdued

July–Septemberquarterwitheither
adeclineorlowsingle-digit like-for-
likegrowth.Although thecompany
has underperformed in recent
quarters, ithasstuckto itsguidance
ofprofitabilityatover30percentand
mid-teennetprofitmargins.
CentrumResearch,inanoteafter

the first quarter of 2025-26, high-
lighted that the company has out-
performedpeers in revenuegrowth
and consistent profitability, and
expects it to sustain this trend.The
brokerage has a ‘buy’ rating on the
stockwithatargetpriceof~1,270.
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Stepping ahead
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